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The Deputy Minister of Finance
^Shri M. C. Shah): The Government
of India have statistical information 
only in regard to the narcotic drugs 
.produced in the Government Alka
loid Works, Ghazipur. A  statement 
showing the drugs produced in the 
Works, and the stocks as on the 31st 
January 1953, of such drugs, is laid 

•on the Table of the House. [See Ap
pendix VI, annexure No. 8.]

Other narcotic drugs are manufac
tured by private manufacturers, 
strictly under the excise control of 
the State CJovemments who only 
are in a position to furnish the names 
^nd the stocks of such drugs.

Sevadal Parade in  A gartala

615. Shri Biren Dutt: Will the
Minister of States be pleased to state:

(a) whether it is a fact that a 
Sevadal Parade was organised by 
Shri Jiten Pal during the last Durga 
Puja Days in Agartala Town;

(b) whê Jl■er during this parade the 
members of Seyfidal were armed with 
lathis; and

(c) what steps do Government pro
pose to take or have already taken in 
1he matter of putting down the Seva
dal violence?

The Minister of Home Affairs and 
States (Dr. Katju): (a) A  number
of responsible citizens of Tripura 
organised some volunteers from 
amongst the refugees for renderijng 
service to the refugees who arrived 
in large numbers in Tripura from 
East Pakistan as a result of the in
troduction of the passport system 
between India and Pakistan. These 
volunteers are anderstood to have 
organised parades in preparation for 
the Prime Minister’s visit to Tripura. 
Shri Jiten Pal is the Secretary of an 
organisation known as A ll Trioura 
Refugee Samity. No parade was held 
during Durga Puja Days.

fb) Some of the volunteers carried 
lathies

(c) Since the Sevadal is a peaceful 
organisation, the question of taking 
steps against it does not arise.

D a il y  A llowance to  R anks on  L eave

€16. sWi IL Snbrahmanyam: (a)
Will the Minister of Defence be pleased 
to state whether it is a fact that the 
daily ration allowance to the Ranks 
-when on leave is only annas eight?

(b) Has any effort been made to 
assess the average expense on rations 

a familied member of the Ranks?

The Deputy Minister of Defence 
(Sardar Majithia): (a) and (b). The 
daily ration allowance for Other Ranks 
on leave is annas eight. The allowance 
is granted to enable them to defray 
a part of the cost of living while on 
leave.

INDUSTRLVL AND FINANCIAL CORPORATIONS

617. Shri C. R. Chowdary: (a) V/ill 
the Minister of Finance be pleased to 
state what is the number of Industrial 
and Commercial Corporations operat
ing in India?

(b) What is their lotal investment 
in Rupee value?

(c) What is the amount of profit 
obtained by British and American 
Companies in the years 1951-52 and in 
the first half of 1952-̂ 3?

The Minister of Finance (Shri C. D. 
Deshmukh): (a) to (c). A statement
of available information is laid on the 
Table of the House. [See Appendix 
VI, annexure No. 9]
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The Minister of Education and Na

tural Resources and Scientific Re
search (Maulana Azad): (a) Gov
ernment of India have no informa
tion about any archaeological finds 
depicting ancient Indian culture found 
in South America.

(b ) Does not arise.

Extension  of services to  H igh  Court 
JinxsES

619. Shri Shiliy»n Singh: Will the 
Minister of Hone Affairs be pleased 
to state the number of High Court 
Judges who got extensions a’ince J947 
and also the number of retired judges 
who were re-appointed during this 
period?




